
                                    

Dhekiajuli PS Case No. 137/2021 

PR Case No-236 of 2021 

 
ORDER 

30.04.2021 

Accused/UTP named Bharat Gowala produced before this 

court through video conferencing.  

Seen bail petition No-1110/21 filed by Legal Aid Cousel 

praying bail of accused Bharat Gowala.   

Heard both sides and perused the case record carefully.  

By this order this Court proposed to dispose of the bail 

application filed for the above-named accused who is 

languishing in judicial custody since from 24.03.2021 in 

connection with this case registered u/s-379 of IPC.  

On perusal of the case record, it disclosed that the I/O 

has already concluded his investigation and submitted 

charge sheet against the accused person u/s-379 of IPC. 

Hence, at this stage release of the accused person shall 

not hamper or temper the investigation. Furthermore, if 

the Court opted for trial keeping the accused in judicial 

custody there is less possibility to conclude trial in the 

shortage possibility of time due to COVID-19 pandemic. 

As such, bail application is allowed and accused Bharat 

Gowala is allowed to go on PR bond of Rs. 20,000/- 

under following conditions- 

(i) The accused shall make himself available before 

the Court whenever he asked to appear; 

(ii) The accused person shall not induced any of 

witnesses after his release; 

(iii) Accused person shall not repeat similar types of 

offences after his release from judicial custody; 

 



                                    

30.04.2021  

In the event the accused person fails to comply the 

conditions imposed at the time of releasing of his PR 

Bond his PR bond shall be stands cancelled/forfeited. 

On furnishing the PR Bond above the Superintendent of 

Central Jail, Tezpur release the accused forthwith and 

inform the Court and District Administration.  

Let a copy of this Order be furnished to Superintendent 

of Central Jail Tezpur and D.C Sonitpur of its strict 

compliance.  

Date as fixed earlier. 

 

     Sri N. J. Haque 
          Chief Judicial Magistrate 

                  Sonitpur, Tezpur 


